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Rupees

6. Sept. 1979 . . 17,92,60,049

7. Oct., 1979 . . . . . 13,79,16,336

8. Nov., 1979 . . . 15,96,05,720

g. Dec., 1979 . . 13,00,71,264

10. January, 8o
11, February, 8o
12. March, 1980

Total :

. 16,52,11,832
. 22,35,63,167
. 30,27,28,209

L

. . 1,75,18,76,855

Demang for Preservation of Nizam
Jewel Pieces

2458, DR. VASANT KUMAR PAN-
DIT. Wil} the Minister of EDUCA-
TION be pleaseq to state:

(a) whether it is a fact that there
is public demand for preservation as
antique jewel pieces of former Nizam
of Hyderabad;

(b) whether Government have ap-
pointed a Committee to examine this
issue; and

(¢) the estimated value of the 37
rare pieces of jewellery which were
offered for public auction?

THE MINISTER C¥ EDUCATION
& HEALTH AND SOCIAL WELFARE
(SHRI B. SHANKARANAND): (a)
Yes, Sr.

(b)y The Government have already
{aken s'eps to constitute an Expert
Committee.

(¢) According to an evaluation made
in December 1977 the total value of
the 37 pieces of jewellery ‘was estimat-
ed at a litile less than Rs. 10 crores.
However, at the proposed auction the
basic offer made in August 1979 for
theses 37 items was Rs. 20.30 crores.

Alleged discontentment about Admis-
sion to pDelhi University

2459, SHRI JAGDISH TYTLER: Will
the Minister of EDUCATION be pleas-
ed to state:

(a) whether Government are aware
about widespread discontentment
about admission to Delhi University
which needs to be streamlined on the
more rational basis; and

(b) if so, the steps Government pro-
pose to take in this regard?

THE MINISTER OF EDUCATION
& HEALTH AND SOCIAL WELFARE
(SHRI B. SHANKARANAND): (a)
& (b). Governmen! have not received
any complaint about admission proce-
dures of the University of Delhi.

The University of Delhi admits
every year ga very large number of
students in the under-graduate courses
alone. For instance, about 25,000
studentg are likely to seek admission
to these courses during the current
academic year. In such a large opera-
tion difficulties do sometimes arise.
However, according to the information
furnished by the University besides
following the elaborate mechanism
worked out over the last few years to
minimise the difficultieas faced by
students in seeking admission, the
University hag this year developed
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certain new methodg and adopted
measures to avoid delays so that the
system is fully geared to meet the
admission problems in ap adequate
manner.

Investment in Central Fisheries
Corporation

2460. SHRI INDERJIT GUPTA . Will
the Minister of AGRICULTURE be
pleasedq to state:

(2) whether a sum of Rs. 1 crore
wag allotted in the Fifth Plan for the
Centra]l Fisherieg Corporation;

(b) ‘whether it is a fact that with-
out investing this sum, it was de-
vided to wind up the Corporation
itself; and

(c) whether thig decision was based
on considerations other than the Cor-
poration’s losses?

THE MINISTER OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI BIRENDRA SINGH RAO): (a)
Yes, Sir.

(b) and (c¢). No, Sir. Out of the
provision of Rs. 1 crore, Rs. 25 lakhs
were invested in the Corporation as
share capital during the 5th Plan. Out
of the balance an amount of Rs, 63.41
lakhg 'was given as loan from time to
time upto the end of the 5th Plan to
help the Corporation to tide over its
persistent losses. The continuation or
otherwise of the Corporation is still

under consideration of the Govern-
ment.
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Aerial Sprayirg and Quality Control
of Pesticides and Insecticides

2462. SHRT OSCAR FERNANDES:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether tkocre is any  proposal
under the consideration of Govern-
ment ilo give a serious consideration
over both the poor coverage by aerial
spraying and the poor quality con-
trol of peslicides and insectlicides;

(b)Y whether Government propose to
conduct aerial spraying on a conti-
nuing basis over a much larger area
than at present; and

(c) if so, the delails of scheme in
this regard?

THE MINISTER OF AGRICULTURE
AND RURAIL. RECONSTRUCTION
(SHRI BIRENDRA SINGH RAOQ) (a)
Aerial spraying is to be conducted
only as a need-based operation. Ques-
tion of poor coverage, therefore, does
not arise.

Government feel that there is scope
for improving the quality control on
pestic.des. Attention of the States
has been drawn in the Annual Plant
Protection Conference held in April,
1980, to gear up quality control ma-
chinery. Spare capacity available
with the Central Insecticideg Labora-





